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Title: Hindu Religious Places of Worship (Prohibition of Marketing,
Slaughtering, Trading, Cooking, Serving and Consumption of Meat
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to prohibit marketing
slaughtering, trading, cooking, serving and consumption of meat an
other non- vegetarian food within 100 square meter area from th
places of Hindu religious worship and for matters connected therewit
or incidental thereto.”

The motion was adopted.
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